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The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
and (b). Only the hope was expressed 
that it might be possible for Govern­
ment to give some assistance towards 
the development of the hotel in­

dustry.

Shri Dabhi: Am I to understand
that nothing more than a hope was 
there?

Shri Alagesan: He referred to it as 
a promise. I referred to it as a hope.
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Shri Alagesan: We have prepared a 
plan for development of tourism, in 
which we have included a provision 
for advancing loans to the hotel in­
dustry in suitable cases. No final 
decision has been taken on that. We 
are still in the stage of consultation 
with the Planning* Commission. Then 
it will be time to consider as to how 
this loan should be utilised, and how 
best result's could be obtained.

R a il w a y  Concessions

’̂ 2687. Shri S. N. Das: Will the
Minister of Railways be pleased to 
state the total number of persons 
who have been allowed concessions 
in Railway fare so far for partici­
pating in the Kosi Project by offering 
voluntary labour, giving separate 
figures for different classes of travel?

The Parliamentary Secretary to the 
Minister of Railways and Transport 
<Shri Shahnawaz Khan): Upto 31st
March, 1955, 17,400 persons taking
part in voluntary work in connection 
with the construction of Kosi Pro* 
Ject Ernbankment were granted rail 
concession. All these persons travel­
led in III class.

Shri S. N. Das: May I know the rate 
of concession that was given?

Shri Shahnawaz Khan: Half third 
class.

Shri S. N. Das: May 1 know the 
part'3 of the country from where these 
persons went to the Kosi Project?

Shri Shahnawaz Khan: They were 
mostly from regions falling within 
the North Eastern Railway.

Shri S. N. Das: May I know the 
basis on which these concessions are 
given, and whether any certificate is 
required from any organisation?

Shri Shahnawaz Khan: The Bharat 
Sewak Samaj are organising this 
voluntary effort or shramdan by the 
people for the Kosi Project, and any 
applications coming through the 
Bharat Sewak Samaj are granted 
thef.?e concessions.

R a il w a y  Concessions

♦2689. Shri Sanganna: Will the
Minister of Railways be pleased to 
state:

(a) whether any concessions in 
Railway fares were allowed to Volun 
teers of the National Extension Ser­
vice in Orissa during the year 1954­
55; and

(b) if so to what extent?
The Parliamentary Secretary to the 

Minister of Railways and Transport 
(Shri Shahnawaz Khan): (a) Yes. ’

(b) The concession was notified in 
December 1954 and, wa'5 in the nature 
of 1st class travel on payment of II 
class mail fare, II class travel on pay­
ment of Int. Class Mail fare, Int. Class 
travel on payment of III class mail 
fare, and III class travel on payment 
of half the III class mail fare, but 
it was not availed of by any volun­
teer in the State of Orissa.

Shri Saaganna: May 1 know whether 
the cost of these concesi3ions is debit- 

to the cost of the National Ex-
• Tension Service?
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The Deputy Minister of Bailn^ays 
sad Tnuiiport (Shri Ala f̂esaii): I
could not follow the question.

Mr. Speaker: To what head is tne 
cost of these concessions debited?

Shri Alagesan: There is no question 
of debiting the cost of the concessions. 
The concessions are granted. I do 
not know what he means by debiting 
the cost

Mr. Speaker; The railway loses 
some revenue, and the point is 

whether that is added on to the cost 
of the National Extension Service.

Sliri Alagesan: No.

Shrimati Renu Chakravartty: Are
there any principles whereby decisions 
are taken as to who is to get conces­
sion or not, and what is the authority 
that grants these concessions?

Shri Alagesan: The Railway Board 
grants these concessions, and the prin­
ciples are well-known. We have 
granted these concessions to people 
€ffigaging >#hemBeWe6 ^  shramdan In 

all these public works, viz. community 
projects. National Extension Service, 
and Specially the Kosi Project—these 
are a category by themselves.

Sardar Hiikam Singh: We have been 
told that the concession was not avail­
ed of by any person in that region. 
Was it due to the fact that nobody 
went there to work or was it due to 
the fact that they wanted to travel in 
the lowest class and they did not get 
any concession so far a., that travel 
was concerned?

Shri Alagesan: The concession is
there even for third class. Half con­
cession is given. So, there is no ques­
tion of denying concession to the 
lower class. But 1 am not aware of 
the causes which led to the fact that 
no one availed of the concessions.

Mr. Speaker:
Orissa

The region here is

R a il w a y  L ines

n m . Shid Viswanatha Reddy: Will 
the Minister of Railways be pleased 
to refer to the reply given to un­
starred question No. 617 on the 22nd 
September, 1954 and state;

(a) whether any decision has since 
been taken with regard to the link­
ing of Ongole with Bowringpet via 
Cuddapah by rail; and

(b) if so, when the survey is like­
ly to be taken up?

The Deputy Minister of Railways 
and Transport (Shri Alagesan): (a)
No, Sir.

(b) Does not arise.
Shri Viswanatha Reddy: May 1

know whether the Government ot 
Andhra or the Government of Mysori 
have made any reference to this 
proposal?

Shri Alagesan: The Andhra Gov­
ernment have not so far sent any 
recommendation. We are awaiting 
the recommendation of the Andhra 
Government. I do not know whether 
the Mysore Government have includ­
ed this in their recommendation; I 
do not have the list of lines recom­
mended by the Mysolre Government 
before me.

Shri Viswanatha Reddy: May I
know whether apart from the recom­
mendations of the State Government, 
the Government of India themselves 
will examine this proposal at an 
early date?

Shri Alagesan: It can be examined 
while we select new lines for con­
struction, under the Second Five Year 
Plan.

Shri Viswanatha Reddy: May I
know whether Government are aware 
that this proposed line cuts almost in 
a straight line four main broad gauge 
lines, and may I also know whether 
the hon. Minister himself had any 
occasion to refer to the railway map 
and plot these points on a map and 
see for himself the convenience of 
this line from the point of view of 
national interest?




